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G.S.R. 320.—In exercise of the powers confcred by
the proviso to article 309 of the Consiitution, the President
hereby makes the following rules fuither (o amend the
Trade Marks Registry (Group ‘A’ and ‘b posts) Recruit-
ment Rules, (1981, namely :—

1. (1) These rules may be called Jdic Trade Mirks Re-
gistry (Group ‘A’ and ‘B’ pusts) Recruitiment
(Amendment) Rules, 1989,
{2) They shall come nto furce on the date of  their
publication in the Oflicial Gazette,

2. in the Schedule to the Trade Murks Registry (Group

‘AT and BT oposts) Recruitment Rules, 1981,—

(1) aguinst serial number 1 relating to the post  of
Joint Registrar of Trade Murks,—

(a) in column 4, for the letters and figures “Rs. 1500-
60-1800-100-2000", the lelters and figures “Rs.
4500-150-5700” shall be substituled; :

(L) in colunmm 11, after the eatiics, the fullowing nolc
shall be inscrted, namcly .—

“Note.—Those holding the post of Joint Registrar

of Trade Marks in the pre-revised scale of °

Rs, 1500-2000 on a reguler basis prior to noti-
cation of these rules shall be deemied $o have
been so appointed to the pust in the upgradcd
scale "of Rs. , 4500-5790.”

(v) in column §2, for the entiics the [olowing shall
be substituted, namely @ -
“Promotiog ¢

Deputy Registrar of ‘Irade Marks: with § ycars’
regular service in the grade,

‘hianster  on deputation (including short-term con-
tract) .

Oflicers under the CentraliStute  Governments|Uni-.
versities[Semi-Governmeznts|Statutory — or  Auto-
nomous QOrganisalions — ’

(a) () holding analogous posts on regular  basis;
or

(i) with 5 yewrs’  regular  service in posts in the

scile of Rs. 3700-5000 =r cquivalent; and

{b) powessing the educational quatifications and
pericnce laid down for direct recruits
column 8.
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. e ) . . . . . b) in column 12 for the existing entrics against
A ("‘Pcngd of dcpulg;llon mclu:lmg period of dcplg(:l- ) clavse (a) (i) ang i), tlic'[ollowing entrics
, : tion|contract in another ex-cadre post held im- shall be substituted, namely . ;—— "
mediately preceding  this appomtment in  the e Lt T . “scal £
Same or some other organisation)department of : (i) with 5 yeary *éervice- l.posts in the sc:!c 9
the Central  Government shall hot exceed 5 %o Rs. 2200'4030 or, equivalent; or "
; 5 years).”; - . o : “(iii) with 8 ygars® service in posts in the scale of
?_ ;o ‘ ' Rs. 2000-3500 o, cquivaléty und’; - >
: (2) against scrinl number 2 relating to the post  of , . : S Y,
Reoistra £ T arks,— (4) aguinst serial number 4 reluting 1o the post {of
. Pq?“ty Regis e of “Trade Mdf s . Senior  Exdmiter of “[rade Matks,—
@) in j%‘(')‘,'f" & 1‘};&2;’5 ‘cul:;ﬂs u‘?lu‘;f: lc“f“({é{b};gg?ﬁg: (@) In column 4'for ihe letters angd dgarcs “Rs. 700+
4700.156_50%()" hall b ubs%ituted- : 40-900-!:’13-;40-',1100-5()-1300", the letters and figures
shall be s ’ “Rs, 2200-75-2800-EB-100-4000" . ghal be substi
! (b) in column 11, afer the entrics, the following nole tuted; - R o, ] . ) i
. shall be inserted, iunely :—. . ‘ () in colomn 12 fOr. the existing cx;lrics(agult}st ‘
. .. <. : clause (a) (i) and “(iii),. the fellowing entries
- “Note.—Those holding the posts of Deputy Regis- shall be substituted, namely  ;— i
trar of Trade Marks) in the pre-revised scale “(ii) with 3 years’ Service rn posts jg the scale of :
of Rs. 1300-1700 on 3 Iegular basis prior 1o Rs. 2000-3500 or equivalent; o 1
notification of these rules shall e deemed to ri e Ve . i
. have been so appointed to the post in the up- (iii) with 5 years setvice in the posts in  (he 3
LY . graded scale of Re. 3700-5000, % scale ot Rs. 1640-290y or cquivalent; and”; !
' ) i 1 1 : Howi all (5) agains.t' serial number § relating (o the . post of
¢ %ems:l?sgg;f::d Z,Imiglrc];he.gllrges the fo lowing shal Examiner of Trade Marky vaoder column 4, for tlic
? ' - letters and figures  “Rs, 650—30—740-35-810-1:‘13-35- :
_ “Promotion ; : 880—40-1800—138-40-1200", the Ietters ang figures t
. Assistant Registrar of Trade Marks with § years’ *Rs. 2000-60-2300-EB-75-3200-100~3500" shall be .
. regular service ig the grade, R substituted; b
Transfer on deputation (including short-term contract) - (6) ugainst seriy) number ¢ relating to the post  of
Officers of the Central|State GovcmmcntslUnivcrsitics[ Administrative Officer,—
Semi-Government Auto ous I Or- .
ganisations :: ’ . romous or s atuitory (a) in column 4 for the letters and figures “Rs. 650-
. . 30-740—35-8lO-liB-35-880~4()-1000-40-1200" the R
@) (i) holding analogous posts op regular basis; or lcllgrs uand figures “Rs. .{OUU—GU-ZJUO-EB-?S-JZUU-
(i) with 5 yeurs' regulur scrvicc. in posts in the . 10U-3500" shaly be substituted;
' scale of Rs. 3000-4500 ©r cquivalent; and " (b) in column 12 for the existing entrics against clause -
(b) possessing the educational qualifications apg ex- (a) (ii) and (iii), the following entrics shall be
perience Taid  down for dircct  recryitg under substituted, namely ;. ’
column 8, iy , Lo, . ' 5
. i . ' €ii) with 3 years SCIVICe in posts, in (he scale b
(Pcrngd of deputation including period of deputa- of Rs. 1640-2900 or equivalent; or
tion I another ex-cadre post held immedijately cpore - .,
: preceding this appointment i the same or somo (i) with g years' seivice in the svala of Rs. 1400- - :
. A other organisation|departmen of the Cent:al 2300 or equivalent,” i
' Government  shy not cexceed 4 years),”; i
(3) against scring number 3 relating (o the post  of ’ [File No. A-12018]4]88-1z, 1V(ii)! ¢
Assistant Registrar of trade Marks,— '
. (@) in columnp 4 for the letters and figures *Rsg, 1100- . N()‘lL-‘.—Pn'ncipnl tules were notificd vide GS.R. 13, dated
50-1600”, the Ictters ang figures  “Rg, 3000-100- 2-1-1982 snd amended  vie G.S.R. 881, dated
3500-125-1500"  ghy)y be sabstituted; 26-11-1983 and G.S.R, daicd 8-2-198s,
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